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IN THE HIGH CQURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR
CATEGORIWISE MONTHLY STATEMENT FOR THE MONTH OF

JUNE ---2016
KIND OF CASES PREVIOLS INSTITUTION . DISPOSAL CLOSING
BALANCE | DB SB JroraL] LB DB SB | voran | mavance

MAIN CASES

CIVIL SIDE

1VIL FIRST APPEAL 7552 - 33 33 - - 4 4 7581

CIVIL SECOND APPEAL 2413 - 19 19 - - 2 2 2430

EX. FIRST APPEAL 28 - 1 ] - - 0 0 29

EX. SECOND APPEAL 3 - 0 0 - - 0 0 3

CIVIL MISC. APPEAL 23223 7 236 | 243 - 0 11 11 23455

C1viL REVISION ' 417 - 14 14 - - 4 4 427

CIVIL REVIEW 536 2 8 10 - 0 0 0 546

INCOME TAX REF. [ - - 0 - ] - 0 ©

OTHER TAX REF. 5 - - 0 - - - 0 5
IrAX CASES - - - 0 - - il 0 0
ENCISE ACT REF. - - - \ - - - 0 Q

I, T. APPEAL 654 0 - 0 - 14 - 14 640
VT A 8 - - 0 - - - 0 8
SALES TAX REVISIONS 588 - 1 1 - - i 1 588

VESTAMENTARY CASES 1 - ¢ 0 - - - 0 1

COMPANY PETITION 42 - \ 0 - - g 0 42

COMPANY APPEAL 3 - 0 0 - - - 0 3

OMPANY APPLS. 10 - 0 0 - - 0 {0 10
"OMPANY SUITS - - - 0 - - - 0 0

LCOMPANY LIQUIDATION 10 - 0 0 - - 1] 0 10

16108 PETITION 0 - 0 - - - ] 0

SPECIAL APPEAL { CIVIL) 34 1 - 1 - 1 - 1 34

ﬁIECIAL APPEAL (WRIT) 2616 119 - o] - 22 - 22 2713

CIviL CONTEMPT 1773 10 41 31 - 1 9 10 1814

CIVIL WRIT 39636 42 772 814 - 18 745 763 39687

RECRIMINATION PET. - - - ¢ - - 0 0

CENTRAL EXCISE APPEAL 225 0 - 0 - 0 - 0 225

ROSS OBJECTION 637 0 0 0 - 0 0 0 637

Ly 11 REFERENCE 1 - - 0 - - 0 1

TOTAL =A™ 80421 181 1125 | 1306 0 56 776 832 80895
"RIMINAL SIDE ‘ ' .

MURDER REFERENCE 2 0 - 0 - 0 - 0 2

CRIMINAL APPEAL 16731 39 69 108 - 3 106 109 16730

CRIMINAL REVISION 7267 - 125 | 125 - 0 99 99 7293

CRL. SISC. PET.

L'/5 382 CR. P.C. 33563 0 138 138 - 0 40 40 3451
"R MISC. BAIL '

/S 438 & 439 CR, P. C. 658 - 904 | 904 - - 639 639 923
‘R, CONT. PETITION 2 - 0 0 - 0 0 0 2
‘RIMINAL REFERENCE - - - 0 - - - 0 0

HABES CORPLS 131 13 - 13 - 6 - 6 138
RLTOA 267 4 27 Ji - 1 4 5 293
“RIMINAL WRIT 8 0 10 10 - 0 i 1 17

TOTAL B 28419 56 1273 | 1329 - 10 889 899 28849

TOTAL A+ 8B 108840 237 2398 | 2635 0 66 1665 1731 109744

OTHER ORIGINAL
JURISDICTION CASES

ARBITRATION APPLICATION 12 - 16 16 - - 0 0 28
LEAVE TQO APPEAL TO S. C 12 - 3 3 - - 0 0 15
CIVIL TRANSFER APPLICATION 200 - 10 10 - - 7 7 203
CRIMINAL TRANSFER 10 - 0 0 - - 0 0 10
TOTAL C 234 0 29 29 - 0 7 7 256

GRAND TOTAL A+B+C+ 109074 237 2427 | 2664 - 60 1672 1738 110000
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